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including jute mills where more
workers are to be retrenched or laid
oft—the Government will convene a
tripartite meeting to discuss this
matter.

Shri Jagjivan Ram: I will answer
that. Perhaps the hon. Member is
aware that on the 12th and 13th Feb-
ruary, we had a meeting of the
Standing Labour Committee and all
this information that has been given
by the Deputy Minister to the House
was before the Standing Labour Com-
mittee, and we devoted nearly four
to five hours in discussing this ques-
tion. It was agreed as to what period
of notice would be given and what
benefits would be given. The matter
has recently been considered. There-
fore, there is no case for further con-
sideration.

Shri Bade: Is it a fact that in
Indore, the Swadeshi Cotton Mills is
closed for the last two months due to
mismanagement and the matter was
pending before the High Court, and
even then nobody is ready to take
the responsibility for that mill or
factory, and if so, may I know how
many workers are without jobs and
whether there is umrest and satya-
graha going on in Indore?

8hrl Jagjivan Ram: I will say what
1 have been saying: that labour in the
textile mills is the responsibility of
the appropriate government and the
appropriate government in that case
is the State Government, and this
question could be appropriately put
to the State Government by the legis-
tature there, which is as aware of the
good of the labour as Parliament fis.

Shri A. P. Sharma: Are these clo-
sures due to the shortage of raw mate-
rial or due to mismanagement of the
owners of the factories, and if it is
either or both, what steps do the
Government propose to take over
these textile mills?

Shri Shahnawas Khan: There are
different reasons for closures of diffe-
rent textile mills. Some are closed
due to financial difficulties; others are
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closed due to mismanagement and
others due to labour trouble. There
are different causes.

Shri A. P, Sharma: Sir, my ques-
tion was, if it is either or both, what
steps do the Government propose to
take.

Mr. Deputy-Speaker: Order, order,
You cannot go on like that.

8hri A. P, Sharma: What steps do
the Government propose to take them
over?

Mr. Deputy-Speaker: Order, order,

Rehabilitation of Ex-Servicemen om
Border

¢718. Shri Hem Raj: Will the Minis-
ter of Home Affairs be pleased to
state:

(a) whether the schemes to resettle
ex-Servicemen on the border of States
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contiguous to China and Pakistan
have been finalised;

(b) if so, the names of States where
it is proposed to implement these
schemes;

(c) whether those State Govern-
ments have gent their proposals and
schemes; and

(d) the concessions which will be
given to such ex-Servicemen for their
settlement by the Central or State
Governments?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) to (d). Pro-
posals for settling ex-Servicemen in
border areas in certain compact blocks
where land is available, are under
consideration of the Central Govern-
ment in consultation with the State
Governments. Schemes for Tripura
and NEFA have, however, since been
sanctioned and a statement with res-
pect to the facilities to be provided
to the settlers under these schemes,
is laid on the Table of the House.

STATEMENT

(1) Free transport for self and
family from the residential place to
the settlement.

(2) Free grant of land for agricul-
ture, home stead and kitchen garden.

(3) Free residential accommodation
at the initial stage.

(4) Provision of basic amenities
like roads, water supply, unitatlon,
dispensaries, schools, etc. in settl
areas, free of cost,

(5) Financia] assistance in the form
of free grants and loans for house-
building, maintenance of self and
family for a few initial years, and
procurement of the requisite house-
hold effects, agricultural implements,
livestock, seeds, manures, etc,

Shri Hem Raj: Besides NEFA and
Tripura, what are the other border
States for which schemes are drawn
up?
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Shri Vidya Charan Shukla: We
suggested to the Assam Government
the scheme on the lines adopted in
Tripura. But Assam Government
have pointed out certain dificulties
in its implementation. As far as
other areas like Rajasthan are con-
cerned, on the border areas there are
no proper fields or agricultural areas
available for resettlement of the ex-
Servicemen, Certain areas under the
proposed Rajasthan Canal may later
on became available and the Rajas-
than Government have reserved cer-
tain areas for allotment to the ex-
Servicemen, it and when these areas
become available. The other States
have pointed out that there are not
enough proper lands available and if
such lands become available, they
will consider.

Shri Hem Raj: May I know whether
there is any scheme to resettle ex-
Servi on the J and Kash-
mir border?

Shri Vidya Charan Shukia: We
have not received any information
from the State Government about
that.
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Shri Vidya Charan Shukla: I do
not have that information at present.

8Shri P. C. Borooah: If I have cor-
ectly understood the Minister, the ex-
Servicemen are going to be rehabili-
tated in NEFA. May I know whether
the opinion of the NEFA Administra-
tion was sought for and what was
their reaction?

Shri Vidya Charan Shukla: Yes,
8ir, this scheme has been drawn up
in collaboration with the local
administration.
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Dr. L. M. Singhvi: While the assur-
ance of the Government in respect
of resettling the ex-Servicemen in the
border areas when they become
cultivable in the Rajasthan Canal is
welcome, I would like to know whe-
ther until that time any special effort
would be made and any extra special
assistance would be given to settle
the ex-Servicemen even in the arid
zones of Rajasthan border, where
they can be settled with special assist-
ance given to them?

Shri Vidya Charan Shukla: Yes,
Sir; this will be considered and if the
Rajasthan Government comes forward
with any such scheme, we shall fully
co-operate with them.
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8Shri U. M. Trivedi: For a long time
a proposal has been made that some
sort of rehabilitation for ex-Service-
men must be carried out in the bor-
ders. Still it is in the ofing. The
border roads are intended to be made
so0 that the approaches may be secured
to the border. Government is still
dilly-dallying with the question of
making border roads. How long will
this dilly-dallying continue?

Mr. Deputy-Speaker: This question
relates to rehabilitation.

Shri U. M. Trivedl: The border
roads are to be mainly for the sake
of allowing people to be rehabilitate
there. If they do not make roads,
how will people go and live there?
The point is this.

Mr. Deputy-Speaker: No arguments.

Shri U. M. Trivedl: How will people
go and live there without roads?

Mr. Deputy-Speaker: Are border
roads being built {n such areas?

Shri Vidya Charan Shukia: We
have selected such areas where there
is no such problem as the hon. Mem-
ber mentions.

Shri Hem Barua: In view of the
fact that the Mizo National Front
recently staged an armed revolt in the
Mizo District of Assam with arms and
ammunitions taken from Pakistan,
may 1 know whether Government
have considered the urgency of put-
ting in as many ex-servicemea as
possible, particularly in the Mizo Hills-
East Pakistan border, as quickly as
possible?

8Shri Vidya Charan Shukla: It is a
suggestion for action. We will take

note of it.





